
49 PHALGUNA 13 .1904 (SAKA) 350 

BUSINE ' ADVISORY COM-
MITTEE 

FORTIETH REPORT 

THE MINISTER OF ,.PARLIA-
1y{ENTARY FAIRS, SPORTS 
AND WORKS AND HOUSI G 
(SHRI BUTTA SINGH) : with your 
permission, Sir, I beg to move the 
following: 

"That this House do agree 
with the Fortieth Report of 
he Busjness Advi ory Committee 

-presented to the HOlls on the 3rd 
March, 1983." 

I lit 

Sir, while doing so, I may men-
t i f) 1 t t w JO w:ll adhere a far as 
1'') sible to the " order of priori ties 
in respect of Demands for Grants 

. for va.riou Ministries a ''ld D epart-
n1 ~ t ~ i. ~rll ~ I inal tim'! .. table will 
be prepared a ld c~rculated to the 

h0 .1. M ~ .. n') ~tS afLr the tim:! al .. 
lo:atio:l haC) b ... e.a mld ... for them 
.after C) l-:ll~i!1r r l ~ respective 
Mi ni stries. 

MR. PEAK.ER: The question 
.. j s : 

"Tnat this House do agree 
",ith th Fo:tieth Report 
of the Businesc; Advisory 
a >.n n i.tL ... p:"(! 'Lnted t') the· 
H'}' 1., 0 1 th~ 3~d ' ~arch, 
1983." . 

.. ..... 
. j Tn~ moti,on :·qJas qdopted • .. . : 
0.,". I: . .. 

12'10 hrs . 

(MR. DEPUTY SPEAKER in the Cfiai-) , . 
MATTERS UNDER RUL ~ 377 ~ 

(i) DROUGHT CONDITIONS IN MAQHYA 
PRADESH AND INEED TO POSTPONE 
RECOVERY OF GOVERNMENT DUES FROM 

FARMERS. 
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(ii) TEPS NEEDED TO PREVENT 
lHRD-HITS ON AIRCRAFT WHILE ON 

FLIGHT 

'HRI . LAKKAPPA : Sir, birds 
in flights near airports pose a great 
danger to aircraft while taking off 
and while landing all ov · r th 
World but this danger has assumed 
m nacing proportions in India. ., 

~~' '711 

Garbage, food scraps and left 
ov r of slaught red animals, if thrown 
in the vicinity of airports attract 
soaring birds which strik against 
the aircraft in fligh t. Such bird 
hits are so sudden that it is difficult 
for th pr en t da y sophi tica ted 
types of planes to deflect their flight 
\ jirection and avoid the course of 
th flying birds. These cause acci .. 
dents resulting in force-landing and 
lashing of planes sometimes wi th 
. eavy loss of Ii ves and damag s to 
the aircraft. 

Itis estimated that loss s sustained 
by Indian airHnes in aircraft and 
rpair work due to bird-hits amounts 
to some Rs. 20 crores per year. Such 

. res of lO§e~ for the Indian Air 
For e at much higher. These losses 

e in addi tion to dea ths of SOme 
ngers or jo1,ls injuries ~o some 

Of them resulflng from the bird-hi t 
accidents. 

and Madras, but near maller air-
ports as well. Amon bird-hi t acci-
den ts Delhi , has registered the largest 
nwnber comp.ared to thos at other 
airports. This is attributed to the 
location of shuns and Jhuggis in near 
by area leading to the discharge of 
tonnes of garbage and wastes. Con-
stant cleaning campaigns, removal 
of slauO'h ter-hotl es and other wastes 
which attract the attention of soaring 
birds to the airports should b under-· 
taken. This is a problem which 
is to b tackled n a war footing bas 
and the concerned Minister shoul d 
tak up this matter in a riou way. 

(iii) NEED TO DEOLARE ALLAHABAD 
UNIVERSITY AS A CENTRAL UNI-

VERSITY 

SHRI ZAINUL BASHER 
(Ghazipur): The Allahabad Uni-
versi t y is on of th e oldest and pres .. 
tigious universitis in the country. 
The academic standard of this uni-
versity has always been very high 
I t has produced. eminen t scholars 
statesmen, scientists and adminis'-
trator, who are found in every 
field and everywhere in the country. 

Allahabad University always had 
a national character. It attracted 
brilliant students from all over the 
country. It was a gr~t privilege to 
be the students of the Allahabad 
University before and after Indepen-. 
deuce. This lllliversi ty received the 
biggest shock when it was not made 
a Central University after India 
became free. Since then it was 
on th(! path of deterioration. Now 
under the supervision of the Govern 
ment of Uttar Pradesh, it has .be--
como like any other University in 
the State. ThQ Stato Government 

' cannot give preferential treatment 
to this University because of obvious 
reasons,. The ex-students of the 
Allahabad University ahd the in .. 
telligentsia all over the COUD~ .. ry are 
wOlTied over . this state of aWairs in 
which the UQiverstty lS losing fast 
its ~ce of pride in the community 
of UniversitIes. 


